
 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON COMMUNICATIONS AND INFORMATION TECHNOLOGY 

 
SHRI KARTIKEYA SHARMA (Haryana): Sir, I lay on the Table, a copy each (in 
English and Hindi) of the following Reports of the Department- related Parliamentary 
Standing Committee on Communications and Information Technology (2023-24) :- 
 

(i) Fifty-second Report on Action Taken by the Government on the 
Observations/Recommendations of the Committee contained in their Forty-
fifth Report on ‘Demands for Grants (2023-24)’ relating to the Ministry of 
Electronics and Information Technology; and 

(ii) Fifty-third Report on Action Taken by the Government on the 
Observations/Recommendations of the Committee contained in their Forty-
seventh Report (Seventeenth Lok Sabha) on ‘Review of functioning of 
Central Board of Film Certification (CBFC)’ relating to the Ministry of 
Information and Broadcasting. 

...(Interruptions)... 

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

 
Ǜी बाबू राम िनषाद (उǄर Ģदेश) :  महोदय, मȅ िवभाग-सबंिंधत उपभोƪा मामले, खाǏ और 
सावर्जिनक िवतरण सबंधंी ससंदीय Îथायी सिमित (2023-24) के िनÇनिलिखत Ģितवेदनȗ की 
एक -एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हंू:-    

(i) Thirty Seventh Report of the Department-related Parliamentary Standing 
Committee on Consumer Affairs, Food and Public Distribution (2023-2024) 
on “Initiatives in the North-East in the field of Consumer Rights Protection” 
pertaining to the Ministry of Consumer Affairs, Food and Public Distribution 
(Department of Consumer Affairs); and 

(ii) Thirty Eighth Report of the Department-related Parliamentary Standing 
Committee on Consumer Affairs, Food and Public Distribution (2023-2024) 
on “Functioning of Warehousing Development and Regulatory Authority 
(WDRA)” pertaining to the Ministry of Consumer Affairs, Food and Public 
Distribution (Department of Food and Public Distribution). 
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